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Petition(s) for Special Leave to Appeal (Gwvil)...... /2013
CC 21669- 21670/ 2013

(From the judgenent and order dated 24/04/2013 in | TA No. 64/2013,
I TA No. 65/2013 of The H GH COURT OF KARNATAKA AT BANGALORE)

CTIIl & ANR Petitioner(s)
VERSUS

M S SECON PVT LTD Respondent ( s)

(OfFfice report on default)

Dat e: 30/ 04/ 2014 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE VI KRAMAJI T SEN
(I'n Chanbers)
For Petitioner(s) Ms Anil Katiyar, Adv.

Ms. Shubhra Rai, Adv.
For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Learned counsel for the petitioners submts that
she has instructions that additional docunents are not
to be filed.

Case be listed on its turn.

(Naveen Kumar) [ Sneh Lata Shar na]
Court Master Court Master



